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THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA
MENTARY AFFAIRS (SHRI MAL- 
LAKARJUN): (a) to (d) Informa
tion is being collected and will be 
laid on the table of the Sakha.

Research for New Drugs

7060. SHRI K. MALLANNA; Will 
the Minister of HEALTH AND FA
MILY WELFARE be pleased to state:

(a) whether Government have 
made efforts to call upon the drug 
industry and scientists to launch in
tensive research and bring out effec
tive new drugs to combat various 
diseases; and

(b) if £o. to what extent Govern
ment have achieved success in this 
regard?

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI NIHAR 
RANJAN LASKAR); (a) and (b) 
Yes. The need for the development 
of the drug industry in the country 
and for scientists to carry out inten
sive research t0 bring out effective 
new drugs to combat various endemic 
diseases has been stressed in various 
'forms from time to tiny?. Various 
manufacturing concerns have set up 
facilities for carrying out basic re
search in the development of new 
drugs.

2. The Government have recognis
ed the importance of research and 
development in drugs and pharma
ceuticals and it has been made obli
gatory for foreign companies, whose 
turnover in drugs exceeds Rs. 5 crores 
per annum, to have research and de
velopment facilities within the coun
try.

3. Incentives have been provided 
for price exemption for 5 years in 
the case of new bulk drugs produced 
through original research and deve
lopment efforts, which have not been 
produced elsewhere.

4. While fixing the price of bulk 
drugs, due weightage is given to the 
investments in research and develop
ment made by the manufacturers.

5 Government recognises research 
and development efforts and provides 
incentives in the nature of tax bene
fits, imports etc.

6. Research and development efforts 
are carried out in Government/auto>- 
nomous research institutes, labora
tories, institutions of technology an(* 
in the post-graduate Departments in 
the various Universities etc.

All the above efforts have given 
significant impetus to the development 
of the drugs and pharmaceutical in
dustry in the country. As a result, the 
basic drug production in India, which 
was v e r y  small about two decades 
ago. has grown substantially. In the 
field of formulations also, very subs
tantial progress has been achieved.

Central Advisory Contract Labour 
Board

7061. SHRI A. K. ROY: Will the
Minister of RAILWAYS be pleased 
to state;

(a) whether it is a fact that, the 
Central Advisory Contract Labour 
Board has recommended on the abo
lition of contract system in a num
ber o'f jobs in the Railways;

(b) jf so. the details of the recom
mendation and the names of such jobs 
suggested to be departmentalised and 
when the recommendations were sub
mitted; and

(c) the reaction Of Government 
thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA
MENTARY AFFAIRS (SHRI MAL- 
LIKARJUN): (a) and (b) The Cen
tral Advisory Contract Labour Board 
considered the question regarding 
abolition of contract labour system for 
coal handling, ash-pit cleaning and
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.cinder picking in railway steam loco 
sheds. It appointed a Committee 
consisting of representatives of labour, 
the Railways and the Central Indus
trial Relations Machinery to study 
the working conditions of contract la
bour in the said employment and 
submit its report. One group of 
member6 o'f the Committee was in 
favour of the abolition of contract 
labour system in the said employment, 
while the other group was in 

favour of the continuance of the 
system on the ground that the 
pattern of traction was under-going 
rapid changes and the gauge con
version vvas in progress, with the re
sult the points of transhipment, the 
location of steam sheds and the coal 
and ash handling requirements would 
be shifting and finally the steam trac
tion would be replaced by electric| 
diesel traction. However, the Cen
tral Advisory Contract Labour Board, 
with the representatives of the Minis- 
try of Railways having reservations, 
recommended the abolition of contract 
labour system of coal handling and 
finder picking in all Railways Loco- 
>heds on ]3th December, 1977.

'(■ > Tiie Railways have m ade a lot 
,»)' progreSs towards replacing steam 
traction by electric and diesel trac
tion. This on-going process wiU 
lead to steam locomotives being dis
carded in the not too distant future. 
S0 it is not- desirable at this stage to 
departmentalise operations of coal 
handling, ash-pit cleaning and cinder 
picking in steam locosheds when the 
men are going to be rendered sur
plus as a result of discarding steam 
locomotives on the Indian Railways. 
Also these operations are not of peren
nial nature and do not require em
ployment of whole time regular 
railway staff.

?  f? 1 W *Tif«lTTWf*fR 

WMT

7 0 G2. w ta ft :

t o  ifsflr fiTT f a :
446 LS—5.

( v )  t o  apt Tfm^r

tFftfa^PT *r f̂ TRT 1 6 3PT#, 1 9 8 1
z q  srttt fa^rr | fa  z \zj

wmTT TTRT ?T 3|5T farfKT f t  ^Tcfr 
| srtr srfa *crwRt

f t  ofTcrr | zz  srrdT 1 T O T i W f  
“'Treri q̂-̂ ft t o t p t  ftar

(^r) qf? fi, ?ft ^nrrfaff 
tenrerr t ? t o  ^ r r r t

u'^t faw n

(^ ) srk (w) 3ft ^  1 
ii f^rrg- ^  *r q ^  f  rRr
% r̂rR% i ^ f f  snrra*

I  fa  q w  $  gsrrc fam
■jrnr 1

Registered Railway Trade Unions

7063. SHRI A. K. ROY: Will the
Minister o'f RAILWAYS be pleased 
to state:

(a) the details of movements and
agitations launched by the Registered 
Trade Unions of Railwaymen func
tioning in the Indian Railways from 
1978 to February, 1981 and the reasons 
for these agitations; and

(b) the action taken by the Minis
try of labour to resolve the disputes 
raised by these Registered Trade 
Unions of Railwaymen under the In
dustrial Disputes Act to maintain In
dustrial peace?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA
MENTARY AFFAIRS (SHRI MAL-




